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CENTRAL ADMINISTRATIVE TRIBUNAL - P RINCIP AL BENCH

DQAOND‘ 58 OF 1998

Ne,u-Del-hi: this the 3rd day of Jun e, 1998.
HON 'BLE MR. 5. Re ADIGE, VICE CHAI A1 AN (2)
HON 'BLE MR, TN, BHAT, ME1BER(D)

Narendra Kunar Sahoo,

5/o padnacharan Sahoo,

I1Fs{(B) Foreign Service Institute,

Navarattan Hall=2,

akbar Bhavan,

Chanakyapuri,

Satya Marg, -
New DElhi ‘-021 6coeen f-\ppli Gantu

(By adwecate: Shri S.K, Tripathi)
Varsus

1. Chairman/ Regional Director
(Northern Region)
Staff Selection Oommiesion,
Block N0012’ CGO D:‘mplex,
Lodhi fad,

New Delhi. . "
2. Union of India, through

its. Secretamwy,

Ministry of Personnel,

Public -Grievances and Pensions,

North Block, .
N ew Dﬂlh:.-1 ve ¢ RRSpONdents,

(By Adw cate: Shri V,S.R.Krishna)

0 ROER(0 RAL )
HON *BLE MRsSs Re ADIGE, VICE CHAI AN {a)s2

applicant impugns the final result of
the postiof pssistant declared by Respondents
published in the Miployment NewS dated 13/19.12,97,
and seeks considsration for appointment afis IFS |

(Gypher asstt) under OBC gquota.

2e . We have heard proxy Shri S. Tripathi for

shri S.K.Tripathi for applicent and Shri V. S. R

Xrishna for the respondents,

e Shri Krishna has handed ower a copy of

respondents ' short reply across the bar(uhich is

. taken on record) in which it has been stated that

the applicnat's dossier has been forwarded by the

/Y



mmmission to the Ministry of Fxtemal Affairs
\Wde Nomination Letter dated 27.5.98 for appointment
against a vacancy of Gypher assistant reserved for

0BC in the Qypher Cadre of IFs(8). Shri Krishna has
stated at the Bar that the applicantts seniority will

be detemined &s per his position in the merit list,.

4, In viey of the above, nothing further
survives in ths 0p which has become infructuous

and is accordingly dismissede
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. {o’h <
( T.N.BHAT) ~ ( S.R.ADIGE )
M EMBER(J) VICE CcHaI®ian(a).
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